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SUPR EME COUR T OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (Civil) No(s).6153/2009

PODDUTOCRI LALI TA DEVI & ANR Petitioner(s)
VERSUS
APSRTC, REP.BY M D. & ANR Respondent ( s)

(Wth office report )

Date: 02/09/2009 This Petition was called on for hearing today.

For Petitioner(s)
M. Anil Kumar Tandal e, Adv.

M. P.Venkat Reddy, Adv.
M. B. Ramana Mirt hy, Adv.

For Respondent (s)
M. G N. Reddy, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Service of notice is conplete on the respondents.
counter affidavit is filed.

List the matter before the Hon' bl e Court, as per Rule.

(ASHOK MENON)
Regi strar



